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Iw.ysore to sanction loans direct to the 
District Industrial Co-operative Banks; 
without the signature of the Mysore 
State Cooperative Bank, and without 
the usual guarantee by the State Gov-
eC:1:no.,t to the repayment of loans 
and the interest thereof could not be 
complied with by the Reserve Bank. 
As a matter of policy, the Reserve 
Bank does not agree to the organisa-
tion of new Industrial Cooperative 
Banks either at district or at State 
level for financing industries, as it is 
the duty of District Central Co-
operative Banks to finance all types 
of Societies, both agricultural and 
industrial, working in their jurisdic-
tion. However, loans had been grant-
ed by the Reserve Bank to the Dis-

trict Industrial Cooperative 
and District Cooperative 
Banks in th'l! Mysore State 
past four years. 

Small Scale Industries 

Banlu 
Central 
for the 

1591. Shri Sivamurthi Swamy: Will 
the Minister of Industry be pleased 
to state the amount of hire purchase 
loans advanced during 1961-62 and 
1962-63 to the small scale industries 
(State-wise)? 

The Minister of Industry (Shrl 
Kanungo): Value of machines sup-
plied on hire purchase basis by the 
National Small Industries Corporation 
Limited is given below: 

--;:--------------------------------------------------------------------
1961-62 1962-63 

Rs. Rs. 

Madras 26,21,823 45,52,188 

Andhra Pradesh 6,II,417 14,02,644 

Kerala 7,25,783 18,51,008 

Mysore 14,76,597 41,26,125 

Muharashtra 32,13,498 52,49,158 

Gujarat . 4,35,579 12,72,618 

Madhya Pradesh 1,51,4.23 dlits,07' 

West Bengal 23,23,153 44,80,665 

Bihar 1,17,861 2,61,080 

Assam 41,425 2,16,098 

Orissa 22,910 1,24,078 

Alanipur 

Tripura 

Delhi 22,80,043 36,81,094 

U.P. 23,21,891 35,23>430 

Punjab 9,91,618 15,II,307 

Jammu & Kashmir 1,86,077 1,72,011 

Rajasthan 5,39,488 3,02,058 

Himachal Pracirsh 10,549 

TOUL 1,80,60,586 3,4I,II,189 -----
1100 (Ai) L.S.D.-3. 




